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FEBRUARY 26, 1970

12 hrs.

CALLING ATTENTION TO MATTER
OF URGENT PUBLIC IMPORTANCE

CLOSURE OF CULTURAL AND INFORMA-
TION CENTRES OF FOREIGN COUNTRIES

SHRI PILOO MODY (Godhra) 1 Sir,
1 call the attention of the Minlster of Ex-
terpal Affairs to the following matier of
urgent public importance and 1 request that
be may make a statement thereon :

*“The reported declsion of the Govern-
ment of India to close down all Cultural
and Information Centres of foreign
countries which are located in India
outside thelr headquarters or their
Consular and Trade Offices and reac-
tions in the diplomatic circles In this
regard."

THE MINISTER OF EXTERNAL
AFFAIRS (SHRI DINSH SINGH) : Gov-
ernment had, in February 1954, informed all
diplomatic missions In Indla that the
stationing of diplomatic offices or establish-
menis or sections of diplomatic missions at
places other than the capital, without the
approval of the Government of India was
not in consonance with the accepied inter-
national practice and further, that the
Government of India were unable to recog-
nise such establishments and sections as
being parts of the diplomatic misslons, The
diplomatic missions were advised 1hat
should they consider it necessary to have
offices located outside the Indian capital to
look afier their interests, they should seek
specific approval of the Government of”
India.

2. Recently, Government bave reicterat-
ed this position and have asked the diplo-
matlc missions to close within a period of
three months all their offices or establishment
located In cities or towns other than those
In which the missions or their consulates
or trade offices are located, The diplomatic
missions have been further advised that
should any of them wish to hand over any
of thelr establishments like culiural centres,
libraries ete. to the Government of India,
the Ministry of External Affairs would be
prepared to discuss the arrangements.

3. We are awailing information re-
quested from the Diplomatic Missions, It
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has been explained to them that our declslon
contemplating closure of Information and
cultural centres run by forelgn misslons in
places where they do not have diplomatic,
consular or trade offices is to regulate their
working on a uniform basls. As in the
past, Government would continue to pro-
mote cultural relations with all friendly
countries. It is hoped that the decision of
the Government will lead to improvement in
our cultural contacts.

SHRI PILOO MODY : To close
cultural and information ceatres In a country
wo:fully neglected in the matter of cultural
and other centres, whzre 75 p2r cent of ths
people are illiterate and the balance unedu-
cated, is the most retrograde and reactionary
step that any government can possibly take...

SHRI NAMBIAR (Triuchirappalll) 1
The forcigners are not here to educate us,
We know how to educate ourselves,

SHRI PILOO MODY : It is a most
retrograde step.
SHRI NAMBIAR 1 We strongly

protest against such remarks.

MR. SPEAKER : Let him not be

interrupled.

SHRI NAMBIAR : This is a wvery
derogatory remark.

SHRI PILOO MODY : If 1 have to

make deregatory remarks I can make them
on my own steam without his help.

SHRI NAMBIAR : Sir, he should not
be allowed to make such remaiks,

MR. SPEAKER : Let him complete
his question,

SHRI1 PILOO MODY 1 1 would like
to know whether It is the declared policy
of the Government of India to close its
doors to all ideas, to all cultural exchanges
from abroad In spite of the assurance that
he has given, Is this Government aware
of the number of people that wilize these
centres and put them to very good use and
that these centres are the only centres which

Information 230
Centres (C.A.)

are available to hungry people thirsting for
knowledge ? In spite of the fact that there
are something like 62 publications that our
friends over here seem to be distributing in
this country, nobody objects to it and they
are p=rmitted to distribute them. So, why
is it that recognised organised centres like
these are discriminated against 7 1 want to
know also whether this move was motivated,
in splte of the old history that the Minister
scems to  have dug up from the archives of
his predecessors, whether this was motivated
because of what happened in Trivandrum,
where the Soviet Union tried to open a
centre without the permission of the govern-
ment of India, a permissson, which I do not
know why, was not given, but nevertheless
It was done without the permission of the
Government of India and it was, therefore,
rightly brought to the notice of the Govern-
ment, fortunately, because a slab fell down
killing some people. It Is really shameful.
Whea the Soviet Unlon commiis a fault and
and breaks the law, who is penalised 7
The Americans. This Is what [ call the
socialistic justice of the Indira Government.

SHRI1 DINESH SINGH : I do not
think it is very much necessary for me to
confradict the views expressed by my hon.
friend, Shri Piloo Mody, because the House
has already reacted to his statement about
the need for foreign cultural centres to
maintain and keep up the thousands of
years old culture and civilisation of this
country, So far as the question of discri-
mination is concerned, the effort is oot to ~
discriminate but to remove any discrimina-
tion that may have existed in the past,
Another very interesting thing came from
the lips of my hon. [friend, He asks 1 why
are you penalishing the United States?
Have the United States set up these cultural
and informatlon centres for their ends or
for ours ? First of all, be says that they
are being used by our hungay people.

SHRI PILOO MODY : Huogry for
knowledge; not for food.

SHRI DINESH SINGH : 1 do mot
know for whose benefit these cenires are
being operated for ‘ours or theirs, There-
fore, 1 would not go into that detail any
more, So far as our move is concerned,
I may assure the hon. Member that we do
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[Shri Dinesh Singh]

not have to get the motivation from outside,
We function according to what we consider
Is in the national interest.

SHRI PILOO MODY : If 1 may be
permitted to say so, the Minister has relied
on cheap patriotic jibes In order to try to
answer my questlons. I asked him whether
he had closed his mind to contacts from
abroad. His own statement says that he has
not. Let him prove that he means what
his statement says. Secondly, I want to
know whether this was motivated by what
happened at Trivandrum or is this a new
policy that the Government of India has
enunciated,

SHRI DINESH SINGH : 1 was trylng
to trade to course of history of 15 years, il
the hon, Member had taken the trouble of
listening to the statement 1 have made, We
started considering this issue in 1953 and in
1954 we came to some decisions. Then,
from time to time, we have reviewed this.
We felt that in our national interest this
will be the right course to take, It has
nothing to do with any motivation from
anywhere else. Of course, the raising of
the question of the Soviet centre by hon.
Members here highlighted the issue,

SHRI §. S. KOTHARI (Mandsaur) 1
Is there any evidence that itawas a centre of
espionage 7 You should throw light on
that.

SHR1S. K. TAPURIAH (Pali) : Sir,
there is a saying In Hindl which, when
translated into English, ruos like this.

SHRI DINESH SINGH : Say it in
Hindi.

SHRI 8. K. TAPURIAH : If a cat
docs not drink milk, it spills it. Because
the USSR Embassy did not succeed in its
nefarious and illegal designs of constructing
the cultural centre at Trivandrum in spite
of the assurance reported, and admitted in
paris by the Minister himself, to havc heen
given by the External Affairs Sccretary, they
put pressure on this Government to close
down all other centres were embassiss did
not have consular or trade offices., 1 would
not at this stage take the line; as my hon.
friend, Shri Piloo Moly said, although the

Minisier left one polnt In doubt, that these
centres run by the Americans or others were
helpiog the country.

In one way I am happy that this action
has been taken, because thls would pro-
bably teach the Americans and American
Ambassador here a lesson that they should
not go all out to support the Prime Minister
and her colleagues the way they have been
doing and that all they would get for it is a
kick in their pants. It fs very right that
it is given to them, ;

But on the grounds of rules and clear
decisions by Government, the Minister men-
tloned—he quoted the 1954 rule—that
only those centres which had been built un=
authorisedly or wilthout any specific per-
mission would be closed down. May I
know from him how many, of the toal
number of such centres operaling in the
country, have been built without any
authority or specific permission from_the
Government, to which country they belong
and where they are slivated ?

May 1 also know from the Goveroment
whether it is not a fact that they lssued a
nofice to all the embassies on the 10th Feb-
raury to give replies about the various data
asked for within a specific perfod of 30
days 7 What transpired within this week
that they did not wait for the expiry of the
term of 30 days given and took a dectsion
to clamp this down 7

Fipally, T would like to know fiom the
Minister the Government's attitude towards
tbe numerous so-called friendship and cul-
tural organisations, multi-country and by~
country, that operate in various States and
about which specific information is available
that many of them, during the last several
years, have not complied with the rules of
Socicties Registration Act and have not filed
thelr annual returns and accounts. What action
are you going 1o take regarcing them ? Or, by
closing down these centres are you going 1o
encourage such nefarfous activities in the
form of organisations which violate the law
of the land 7

SHRI DINESH SINGH : The hon.
Member took the opportunity of his presence
in this august House to say that because wo
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arc closing down these centres the United
States Ambassador should not support the
Government.

SHRI S. K. TAPURIAH : He deserved
the kick that you gave. Let the world
konow that friendship with you will never
pay.

SHRI DINESH SINGH : I hope, he
was not pleading that because they are plead-
ing their case the support should go to
them,

SHRI RANGA (Srikakulam) : We are
not pleading thelr case, We are pleading
nobody"s case except the country’s case.

SHR1 DINESH SINGH : Otherwise,
this was quite irrelevant. As to the question
whether this relates to any centre for which
earlier permission may or may not have been
given, this relates to all centres run by
foreign missions whether permission for them
was earlier available or not. All are re-
quired 1o be closed within a period of three
meonths,

Regardlng the two notices to which my
hon. friend referred, the first notice really
asked information from all the misslons.
Because the notice could not go out in
time, we [felt that we should give as long a
notice as possible to the missions that they
will bave to close these down—it was our
intention even earlier—and that Is why we
sent the second circular even without waiting
for their reply to the first one.

Regarding the friendship organisations,
if they have not complied with any rules in
the land, I am sure that there are remedies
for that and those remedies should be soaght.
We are not permilting any friendship orga=
pisations nor are we wanling to interfere in
the promotion of friendship with countries,
The hon, Member might bear in mind that
we are not closing down cultural centres all
over the country. Where a country has a
diplomatic mission or a Consular misston or
a Trade mission, they would be eatltled to
have these cultural centres, But we would
not wish to see their proliferation, all over
the country.

SHRI JAIPAL SINGH : (Khuotl) :
8ir, on a point of clarification...
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MR. SPEAKER : Mr, Jaipal Singh
your name is not io the list.

SHRI 8. K. TAPURIAH : He has not
glven the figures of those centres which have
been put up unauthorisedly and without any
permission of the Government,

SHRI DINESH SINGH 1 We are col-
lecting the information and we shall place it
on the table of the House,

SHRI JAIPAL SINGH 1 I want to seek
a clarification on one point. I am some-
what confused...,,,

MR. SPEAKER : Mr. Jaipal Singh,
the procedure is that only those Membzrs
whose names are there on the list can put
questions. You cannot put a guestion,

SHRI JAIPAL SINGH t No question ;
only a clarification.

MR. SPEAKER : No please.
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SHRI SAMAR GUHA (Contai) : 1
welcome the decision of the Government to
close down the Information and Cultural
Centres of different Embassies In different
parts of the country and also at the Capital,
1 feel the main concern of the Government
should be not a few institutions but the
actlvitles of these institutions and the pur-
pose of these Institutions. Surely the Govern-
ment must have felt that these organizations,
instead of disseminating sclentific and other
knowledge, are wusing these Information
centres as instruments for selling certain
type of politics in our couniry and creating
a set of stooges and puppets and un-Indian
cltizens. The super-power Embassles here,
viz., the USA and USSR are compeling
with each other the USA In  selling
USA, that is in selling the supremacy of
the American democracy and trying to create
a climate of anti-Russianism, whereas the
Soviet Embassy through its cultural centres
Is trying to sell Communism and propagate
antl-Americanism and create Ideological
supporters in this country,

Out of these two super-powers, one of
them publishes per month a weekly and its
number is 5,23,006 in 14 Indian languages.
It also publishes 156 features and news
bulletios per month and supplies propa-
ganda materials to different Indian languages
papers—1 million pages a month, In 8
months It has brought out 2261 brouchers,
and one of these Embassies exported to
Indla every year 4,970,000 Ytems of lites
rature, One of these Embassies published 834
tems of literature of which 300 are political
literature. One of these Embassies has
established a Friendship Association which
subsidises 53 friendship, cultural and lite-
rary centres, elc.

In vicw of these revealing facts that some
of the super-powers are trying to sell un-
Indlan Ideas and create un-Indian Indians in
our country, I want to know from the
Government whether it is true, and If so,
stop inflitration of these anti-national ideas,
what effective measures the Government s
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going to take to restrict these propaganda lite-
rature which want to sell thelr own political
ideas In our country and subvert our own
Ideas of democratic soclalism.,

SHRI DINESH SINGH : rose—

SHRI S. M. KRISHNA (Mandya) : We
do not want vague answers,

SHRI DINESH SINGH : The warious

AN HON. MEMBER : Stray thoughis,

SHRI DINESH SINGH : ...the hon,
Member mentioned were taken into conside-
ratfon when we arrived at a declsion about
the Information Centres that had been set up
In different parts of the country.

Regarding the publications, my colle-
ague, the Minlster for Information and
Broadcasting would be applying his mind.
May I say that we are aware of the fact
that some of these literature which get
around are not very desireable 7 But at the
same lime, we have to be careful to see that
it does not appear that we are placing any
curbs on the freedom of ideas that we have in
this country and the circulation of thoughts.
Therefore, we have to consider and
do it lo a manoer in which we are able to
see that too much undesireable aclivities do
not take place and yet it Is not felt that we
are in any way tryiog to restrict the freedom
to publish ldeas and circulate them even
though those ideas are not In conformity
with ours,

SHRI SAMAR GUHA : Sir, 1 had put
a specific question to the Minister, He
has not given a specific answer to that,
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SHRI H. N. MUKERIJEE (Calcutta—
North-East) : Sir, my friend has just said
something In regard to a particular society.
It is not represented here.  You cannot find
any proof that it Is a centre for sples, What
kind of ethics, what kind of Parliamentary
manners or regulations are being observed
here 7 Why this kind of derogatory state-
ment should be allowed to pass muster ?
You have to regulate the debate,

it fa AW W . dWE A9,
7 Wt Fgr g, FEEr # aifad F gFar

g.l.ln.

SHRI H. N. MUKERIJEE 1 It is the
Speaker who has to regulate the debate,
Mr. Kanwar Lal Gupta is not the Speaker.

st waT S8 T aeam wEEw, §
TF! @miFs FT gFAT 2 | AR G
® mgw @7 wigd & IgR 0w 0s-
afzmirz frar g, fa® H gewe @
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FouHoHoNAo &I gfrafadt H*r "
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17 #, Teiaw Awel § gefraiy ad
¢ &t 394 awea WL ITE g AT
A FT WE N TH T AT F AT
gagl

SHRI H.N. MUKERJEE: Are you
there just to keep quict, Sir? Are we
here to listen to statements made by any
particular obnoxious Member of this House
and not to what you say 7 [ risc on a point

of order, Sir. Is this the way in which we
are expected to behave ?

MR. SPEAKER : 1 said it is much
better if the hon, Member were to avoid
such references.

SHRI H. N. MUKERIJEE : Is this
the way in which debates are to be conduc-
ted in this Houe ?

SHRI KANWAR LAL GUPTA : Let
there be CBI enquiry ; let there be a
a Government enquiry, Into the whole
thing. I will give proof fot that, Let
there be a CBI enquiry.

SHRI VASUDEVAN NAIR
made) : I would like to submit... .,

(Peer-

SHRI KANWAR LAL GUPTA 1 Let
thete b= an enquiry by the CBI. Let us
have a CBI enquiry..,...

SHRI VASUDEVAN NAIR 1 In order
to substantiate his point, Shri Kanwar Lal
Gupta said in the maiter of selection of
students to the Lumumba University that
one of the conditions was that the students
should be members of the.........

SHRI ATAL BIHARI BAJPAYEE : Is
this a point of order.

SHRI PILOO MODY : We do not want
explanations from him, but we want replies
from the hon, Minister,

SHRI VASUDEVAN NAIR : Some of
us are proud to say that we are members of
that seciety.

SHRI ATAL BIHARI BAJPAYEE :
Hell with that soclety,

SHRI VASUDEVAN NAIR : We are
proud to say that we arc members of that
society.

SHRI BALRAJ MADAOK : (South
Delhi) 1 We have also a right lo say that
that society is indulging in anti-Indian
activitles.

SHRI VASUDEVAN NAIR : Kindly
bear me. The Governmeat of India have,,,
(Ingerruptions).
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SHRI KANWAR LAL GUPTA
me complete my question.

Let

¥ gaud Fas Aiffaz v g § @t
@ adi &, @it gadw N seww
dEgds & at g 9% 6 oA
feqiaifer frafios & sl zal & a1
A% UFA & foqg aumeamr se it 2 ?

SHRI VASUDEVAN NAIR : It was
only with your permission that I have begun
to speak, and you have to give me pro-
tection 10 complete my statement. I want
to state that the Ministry of Education of
the Government of India has allowed the
Indo-Soviet Cultural Society 1o recruit
students on that basis, That is what [ have
to submit.,

SHRI KANWAR LAL GUPTA : Are
Government prepared to have an  inquiry
Into this . (Interrupiions)

* SHRI YOGENDRA SHARMA : (Begu-
sarai) : Can they stop Indo-Soviet friend-
ship 7

SHRIS K, TAPURIAH: If they do
anti-national things.

SHRI YOGENDRA SHARMA : No
power on earth can stop Indo-Soviet friend-
ship, They are reactionari.s who do not want
Indo-Soviet friendship. They have no power
to stop Indo-Soviet friendship. They are
enemies of the Soviet Union ; they are
enemies of socialism, and they want to put
a stop to Indo-Sovict friendship. That can
ncver happen,  (Infesruptions). They are
American agents, They are enemies of
frlendship......(In.erruptions).

SHRISAMAR GUHA : All these people
want fricndship of different countries, but
without the friendship of the Indian people,
That is the tragedy of it, They do not want
friendship with the Indian people. They
want friendship of America; they want
friendship of Russia and they want friend-
ship of China, but not the friendship of the
Indian pcople, That is the tragedy of the
situation, We want fricndship of the Indian
people, We say Indian people; Indian peo-
ple, and India, India and India,
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SHRI JOGENDRA SHARMA 1 The
Indian people will have friendship with all
these peoples of the world, but not with the
encmies of the people. All the peoples of
the world are our friends. Bnt the enemies
of the people are our eoemles. ([nterrup-
tions)

SHRI HEM BARUA (Mangaldai): May
I submit that you should set up a healthy
precedent 17 ([nterruptions)

SHRI YOGENDRA SHARMA : Indo-
Soviet friendship zindabad: Indo-Soviet
friendship zindabad! -

®l oW WX wgEAw (I9AA) : E¥
Haiare, [reAr grianw 1 ()

SHRI HEM BARUA : May [ submit
that you should set up a healthy precedent
in this House, Whenever there is a calling
attention notice, the matter should be placed
before the House and then you should allow
questions to be put.

If there are any objectionable remarks,
then it is for you to point out and check
the Member...(fnterruptions)

SHRI D. N. PATODIA (Jalore) : On a
point of order, 1 want your ruling on the
point whether any Member of the House is
entitled to ralse a slogan in (the House and
say ‘Indo-Soviet friendship zjndabad' 7 Can
any Member raise such a slogan on the
floor of the House 7 If he Is not entitled,
then that must be expunged. I want your
ruling on this.

SHRI! YOSENDRA SHARMA: Friend-
ship with the Soviet Union is part of our
foreign policy. It I: only those people who
are encmies of our foreign policy who object
to that slogan,

it §1¢ @ A ¢ @ o afage
Aredt @) gy § dfwT Frgar TG g
a I...(w'“a)u.

st afier wmai: wgEl § wgE
®qL &8 TA |
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SHRI HEM BARUA : It pains me to
say that Parliament has been reduced to a
mockery.  ([nterruptions)

SHRI D, N. PATODIA : I want your
ruling on my point of order.

SHRI S. K. TAPURIAH : Down with
the Soviet Agents |

SHRI PILOO MODY 1 All those Soviet
Sputnliks sitting on the Treasury Benches,

SHRI YOGENDRA SHARMA 1 The
sputnlk will break his head.

SHRI PILOO MODY : Now, we have
been threatened that even our heads will be
broken,

SHRI YOGENDRA SHARMA : This
Is a freindly threat,

SHRI PILOO MODY : These puny
little miserable agents have started threaten-
ing us with breaking our heads. If I cannot
seck protection from you, then at least you
have to allow me to voice my indignation
at having to listen to these puny spies from
abroad and their agents on the Treasury
Benches, these Soviet sputniks, who have
sold our country to the Soviet Union...... ...

MR, SPEAKER : I will consider whether
these undesirable remarks should be ex-
punged.

SOME HON. MEMBERS ; We would

not allow our couniry to be sold to the.

Soviet Union,

SHRI KANWAR LAL GUPTA : Let
the hon. Minister reply to my question.

MR. SPEAKER : He has said that he
has already replied to the question,

<t fedw Tag : ol a& ogd waa
srgma g femdagadigl Aim
afgr @ fs 20 gf BT o= it W
g s aft fadda fear sw% foq &
guwar § WAT 83 W 3% anfaat

71 oifgr FEgmFe N awr € 0.,
(wraema)......

sgiargEl @A w grN g f6
wWa At ¥ &1 giw Fraf o ar 7,
91 §g a9 sraf df T A e
7T A FHHUT T TG TH F@
§ N d§ (N as@ o ok
g 1 (smEwm) o gR IES gET-9EE
9T 7E @ A% § 10 (swem)

SHRI 5. K. TAPURIAH 1 Let him
substantiate it and let him justify it. We

want to koow what the contents of the
report are.

SHRI S. 5. KOTHARI : What are the
contents 7

SHRI RANGA : Does he say that In
the public interest he is not prepared to lay
it on the Table or it is a matter only of his
personal subjective satisfaction 7

SHRI DINESH SINGH : Yes, it s in
the public interest that It cannot be done.
This has been discussed before. (Inrerrup-
tions).

MR. SPEAKER : What are all these
remarks being made ?

This Is not desirab’e, -

st fadw faz : @AID geen A
mefiy SRd & ad Fgrar) &
gavar § e qad ant ¥ setagw @
9 ¢, w9 W=l @ I E AR TR
Tz A W T FF KA A ACTT A
T |

SHRI KANWAR LAL GUPTA : What
about the assurance given to the US ambas-
sador 7 Let him clarify the position.

st ofw T (79) @ weaw wEEw,

AT T FT G § | AAgE caw
W ST A T AT A WY o =g @,



245  Closure of Cultural and PHALGUNA 7, 1891 (SAKA)

afe g FalE adl et wrg A
At wxfRaaN sz AL 5
) FeIw Jred § 9% @ H 9 A0A-
sl faedt & ag w=dt adf 1 s A
T TGf agamar fF ag 9239 & @aq
frig w4i 7€) <ay | o <ar & 9 FEA_
ITMET At HAY AgRT A7 w9w A @A
sz fsaga agg @) 3¢ & & qrn
aigar 2 & 71 9 sigtwm & fF Ay
FoULw Ged @ W E I A F g
AEAFTN Y GG 0TS 9T T 417 ?

SHRI S. K. TAPURIAH : This Is the
unanimous demand of the House. There is
not a single dissentlent voice,

SHRI PILOO MODY : The Home
Minister had promised to inquire Into the
use of foreign money Io the clections. An
inquiry was made and a report prepared.
But to this day he has not had the courage
to lay it on the Table of the House,

MR. SPEAKER : When he says he can-
not disclose it In the public interest, I can-
pot compel him.

SHRIS. K. TAPURIAH : We repre-
sent the public.

MR. SPEAKER : | cannot compel him
if be says it Is In the public interest oot to
disclose it.

SHRI RANGA (Srikakulam) : It is a
matter of shame to plcad this excuse,

=it ofy T @ F=AE AElE™, gE9E
%1 qg sfwar ¢ e 7o ofee® (T &

famrs &, ag qawmr Tfgy o e 540
HEIZT ¥ H1E ST AL AT & | TWH
A # g9 ATTHT N REFAT wgd § 1

st fedm fag : wAAlg a5 7 qoe
qarar fs smdw & uaga ¥ Fgw &
f§ 3991 TEF X d 9z e faer
W ey feamagioeagign &

Information 246
Cenqres (C.4.)

g 7§25 @ &1 aa 949 a g
sgrar & ga gg feal 3 fe sen
&15a ¥Y g 2 @ § 4N EW @A
9T M FE | vEr WE FmeEwd @
fear mar a1 fe gg end@t ®9 ¥ qgi
W gg ey nar a1 fsamt ag oF
a1 21 F2d AT 91gd § a1 A% @
gex §, afeq g Afa & a 7 zw
frat #T @ &1 a7 §zd A 9 2
A s A d gaorf Afx
TG |

of tfy T : WY gz arE miET
#1 1§ srarg 7df fawr 1 23 9w & f-
T fwar ar” .

MR. SPEAKER : Can he guote any rule
under which [ am entitled to ask him to
disclose It in public Interest ?

st 2fax T ;v grTEEer 1

MR. SPEAKER: Ido not think so, 1 have
no power to compel him. I can only ask him
in my chamber what is the public Interest,
and if 1 am satisfled, I can let it be known
to members. But not here in this way.
There is unnecessary heat over this. I am
sorry that so many remarks against each
other were made which were not desirable.
Rather I have to expunge some of them,

AN HON. MEMBER 1 Please do It,

SHRI PILOO MODY 1 This expunging
is a very bad habit,

MR, SPEAKER : They will have 1o be
expunged,

SHRI PILOO MODY : Whose dellcate
constitutioh is being upset 7
SHRI CHENGALRAYA NAIDU

(Chittoor) : The House has got the power
1o withhold his salary till he places It on
the Table.

MR. SPEAKER : Papars to be lald on
the Table.
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ot Faee® @ FEAH G2d ®
art 7 fend ar et wAr 3nfgd o

SHRI SAMAR GUHA : Ono a point of
order, I had risen many times before.

Mr. SPEAKER 1 No, no.

ot qw 7w Wi (AYAWT) @ AeAw
AR, X aF eqT WG wEATT N
a1 Fu sz g e sRiegR fedlaw
¥ wrezT gafsy g7 @TeF WA gu
2 fF savam wam @ @y @
fawmr & sdwfEl F @9 d3 ¢ an-
war fear) 3q9 ¥aT F famm @
fawm & srax w2@wa Awed & @9
warm fear @1 1@gr &1 3% N dE ag
fod n 4 gagt qfd A8 &Y s @ &)
# sgan g o X% w4 qad geadia T
s searfat § 9 yowam @ 9aR g7
1

SHRI SAMAR GUHA : I risc on a

point of order. 1 do not know how I can
debarred,

MR. SPEAKER : | have to warn you
that you should not say that itisa
point of order and then make a speech,
What is the point of order ?

SHR1 SAMAR GUHA : I do not know
why you are today taking up that attitude
when the other fricnds were raising so many
things in the name of polnt of order,

gart ®ad #1 sfawe @ &l g
sax #fasrRl F we2ifega 1 @@t
arfae oF T w8 7@ | A wEgRT A
o1 e afag & & ¥ se9® a1 F
graeg & A1 fRaE s & ag a=ar Ad
21 SE%t RO 1 7 TEAr @39 &
#7AT & | ¥ Wiy #1 egm ssfua
FIAT g g f&  weAY w@Ra 4 |@A
[ ATTA FIA FT, JAFT qgowal  wA

1 1§ sfawr 78 &1 & do@ A
Fw@rg &

You should defend the honour, dignity
and the rights of this House and fts

members. No member has the right to say
that. Itis not In the interests of the

public. I want to know your opinion
about i,

SBRI S. K. TAPURIAH : Rule 368
says i

“If a Minister quotes in the house a
despatch or other State paper which has
not been presenied to the House, he
shall lay the relevent paper on the
Table.”

He says it is not in the public interest
to disclose it. Would you send for the
papers and study them ? I you are satis-
fied, then we will accept it.

MR. SPEAKER : I have already made
this observation a little ago that I can
not compel him, but 1 can ask him to show
the relevant papers in my chamber,

it e fagrdt awgdt : oF @
T ¥ ¥@ & | IR Faw fm g Gz
& I} ¥ gus fondq fa= &, afsv
dzd & ag ard w@ @ § | A fed
@Uq ¢ & #.§ §zv &8 wEr o
aFar g ?

MR. SPEAKER : 1 cannot compel

him, 1 have no powers, but 1 shall look
into the public interest aspect of it,

ot ®TT WS WA : ;I A W Av
qar & afgh o

oeqw wERT : UF T 7] N "
sfad | w7 g7 T qTg ¥ grIa wswAr
2 fF Y dar ®gAT 91F FEA AT AT
AN & gazt Fwm d3r FW OF A I
2@ar g, a1 7t 9zi 423 A 0 aw@
adi g1
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Wt o w9 gAR weRifead

g

soaw wgeg ¢ ¥ difuaas /@19 @
¢ fr A% ot @57 &1 w@ar @ ) 9
o3 A&l 7 grE gar 2 1 fedr #
§9 Fg far g at g 3 @ AT I
! Fget g g fF e afenndd
foezm )Y Bar 2 @ 21 gz st arfea-
W faren f1 Jarag sT@E g =
£ wifas wm wge 2 ¢ qfer g%
aer awatg gar 293 A mw g6
AN g3 1@ qE AFIA | o AT
adf wot wifgy Frad go<i o1 fas gal
£ 1 % AT ) FI T9 Twar ¢ 1 @A
FudrF @t d2i § fer oft snow 7 oF
IR ad w7 §) T A 3
ama &1 %@ A § &4 nfsarEd fear-
e 78 9= @ | & 59 foAl & @t
eitrar & fa=rx %2 @1 g f g7 waan
q@r ava g Agl, afea faar awme
¥ grdaT F@ & T F1E U A )

12.48 hrs.

PAPERS LAID ON THE TABLE

ANNUAL REPORT OF REGISTRAR
OF NEWSPAPERS, 1968

THE MINISTER OF STATE IN THE
MINISTRY OF INFORMATION AND
BROADCASTING, AND IN THE DE-
PARTMENT OF COMMUNICATIONS
(SHRIL 1. K. GUJRAL) 1 On Behalf
of Shri Satya MNarayan 8inha, 1 beg
to lay on the Table a copy of the
Annual Report (Part II) of the Registirar of
Newspapers for India on Press in India for
the year 1968, [Placed in Library. Sce
N>, LT-2599/70]
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DISPLACED PERSONS (COMPENSATION
AND REHABILITIATION) AMENDMENT
RULES

THE DEPUTY MINISTER IN THE
MINISTRY OF LABOUR. EMPLOY-
MENT AND REHABILITATION (SHRI
S, C. JAMIR): On behalfl of Shri
Bhagwat Siogh Azad, 1 beg to lay
on the Table a copy of the Displaced
Persons (Compensation and  Rehablili-
tation) Amendment Rules, 1969, pub. -
lished in No'ification No., G. 8, R. 11 in
Gazette of India dated the 3rd January. 1970
under sub-section (3) of section 40 of the
Displaced Persons (Compensation and Re-
hatilitation) Act, 1954, [Placed in
Library. See No, LT-2600/70)

PAPERS UNDER WAREHOUSING
CORPORATIONS ACT, ETC.

THE MINISTER OF STATE IN THE
MINISTRY OF FOOD, AGRICULTURE,
COMMUNITY DEVELOPMENT AND
CO-OPERATION (SHRI ANNASAHIB
SHINDE) : I beg to lay on the Table :

(1) A copy of the Central Warehousing
Corporation (Amendment) Rules, 1969
(Hindi version) published in Notification
No. GS.R. 2241 in Gazette of India
date the 17Tth January, 1970, under sub-
section (3) of section 41 of Warehousing
Corporations Act, 1962,

(2) A copy of Notification No. G S.R.
2772 (Hindi and English verslons) pub-
lished in Gazette of India dated the 20th
December, 1969 making certain amend-
ment to Notification No. G 5.R. 1835
dated the 2%:h July, 1969, vnder sub-
section (6) of section 3 of the Essential
Commoditics Act, 1955. [Placed in
Library. Sce No. LT-2631/70]

(3) A copy of the Anunal Report of
the Muharashtra Agro-Industries Deve-
lopment Corporation Limited, Bombay
for the year 1968-69 along with the
Audit Accounts and the comments for
the Comptroller and Auditor General
thereon, under sub-section (1) of section
619A of the Companics Act, 1955,
[Placed in Library. S:c No. LT-2602/



